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CENTRAL ADMMINISTRATIVE TRIBON\L 
ALLAW.BAD BENCH 

ALIAi'KBAD 

original Application No. 181 of 2003 

Open Court 

Allahabad this the 25th day of March. 2003 ------
Hon'ble Maj Gen K.K. Srivastava. Member (A) 
Hon'ble Mr.A.K. Bhatnagar. Member (J) 

Geetam Singh son of r.ite Shri Nathi Lal c/o Shri 

Surendra Singh Advocate. Sector-16. Sikendra.Agra. 

Aeelicant 

By Advocate s~ri a.a. Sirohi 

versus 

l. Union of India through secretary. Ministry of 

Hwna.n Resources Development. Department of Culture. 

Government of India. New Delhi. 

2. The Director General. Archalo~ical survey of India. 

ll - Janpath. New Delhi. 

3. The Superintending Arcbelogist, Arcbaelogical 

Survey of India. Agra Circule, 22, Mall Road. 

Agra. • 
Respondents 

By Advocate Shri R.C. Joshi 

0 R D E R ( oral ) 

By Hon'ble Maj Gen K.K. Srivastava. Member(A) 

tn this o .A. filed under Section 19 

of the Administrative Tribunals Act, 1985 the applicant 

has challenged the order dated 15.02.2002 dismissing the 

applicant from service after conclusion of disciplinary 

proceed~ings. The applicant filed an appeal challenging 

the order dated 15.02.2002 on 18.03.02 filed aa annexure-ll. 

The grievance of the applicant is that his 
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appeal dated 18.03.02 addressed to respondent no.2 

i.e. Director Genera l. A.s.r •• New Delhi has still 

not been decided and respondent no.2 be directed to 

decide the same within specifi~ime. 

We have heard the counsel fi::>r the 

parties. considered their sul:xnissions and perused 

the record. 

4. In the interest of justice. we consider 
• 

it necessa ry that direction be issued to the respon-

denteno.2 to decide the appeal dated 18.03.02 of the 

appliceant. filed as annexure-11 within the specified 

time. The o .A. stands disposed of at the admission 

stage itself with direction to the respondent no.2 

to decide the appeal of the applicant with a reasoned 

order within a period of 2 rcontbs from the date of 

communication of this order. No order as to costs. 

~/ 
Member(J) Member (A) 

/M.M./ 


